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The International conference on "Artificial 

In te l l i gence  and  Cyber  Secur i ty : 

L e g a l  I s s u e s  a n d  C h a l l e n g e s  f o r 

Digital Future towards Sustainable 

Development" is designed to address 

the complex regulatory and ethical 

l a n d s c a p e  t h a t  a r i s e s  a s  A I  a n d 

cybersecurity technologies evolve. 

I t s  p r i m a r y  m i s s i o n  i s  t o  a l i g n 

t e c h n o l o g i c a l  g r o w t h  w i t h  t h e 

U n i t e d  N a t i o n s  S u s t a i n a b l e 

Development  Goals  (SDGs)  whi le 

ensuring a robust legal framework.

About The Conference

Artificial Intelligence & Legal Issues

Cyber Security & Legal Challenges

Nexus of the AI & Cyber Security

Sustainable Development Goals & 

its fulfillment in the age of AI

Forensic Evidence & AI in Digital age
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Associate Professor, 

College of Legal Studies, COER University

Convener

Co-Convener(s)

All accepted and presented papers will be 

considered for publication in conference 

proceedings. Selected high quality papers 

may be recommended for publication in 

Indexed Scopus/Peer-Reviewed Journals

with an additional APC

The conference will be organized in a Hybrid Mode 

(Offline and Online) 
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Important Dates 

18-April-2026

19-April-2026
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24-25-April-2026

Registration Fees  

Academician

Research Scholar

Students

Foreigners

INR 1000

INR 500

INR 300

USD 30

  

ICAICS2026.cols@coeruniversity.ac.in 

Form QR Payment QR  

Registration Form.........................

Abstract & full paper...... 

Contacts  
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Abstract Submission

 Acceptance of Abstract 

Last date for full length 

Conference Date 
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COER University delivers an extensive 
selection of undergraduate, graduate, and 
doctorate programs, building on the 
famous 27-year history of the College of 
Engineering Roorkee (COER). Smart 
Computing, Engineering, Management, 
Agriculture, Health Sciences, Nursing, 
Pharmacy, Paramedical Sciences, Legal 
Studies, Media Studies, Allied Sciences, 
and Ayurveda are just a few of the fields 

Prof. (Dr.) Subir K. Bhatnagar

Former Vice Chancellor 

Ram Manohar  Lohiya National Law University

Lucknow, Uttar-Pradesh

 

About the College of Legal Studies

College of Legal Studies 
(CoLS) is poised to 

revolutionize legal education 
by offering a dynamic and 
comprehensive curriculum 

tailored to meet the evolving 
needs of the legal 

profession. Our institution is 
committed to fostering 

intellectual curiosity, critical 
thinking, and ethical 

leadership among future 
legal practitioners.

CoLS is committed to provide 
a rigorous and innovative 

legal education that equips 
students with the 

knowledge, skills, and 
values necessary to excel in 

a diverse and rapidly 
changing legal landscape. 

We are dedicated to 
fostering a culture of 

excellence, inclusivity, and 
social responsibility.
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BabaSaheb Bhimrao Ambedkar University, Lucknow

 

Dr. Kshitij Kumar Singh
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Member Bar Council of India 

Faculty of Law, 
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Call for Paper -Abstract/Paper Submission 
Guidelines

Word limit for Abstract: 250-350 words 
along with 5 keywords

Word limit for Paper: 3000-5000 words

Citation Style: OSCOLA (4th Ed) / ILI / APA

Abstract Formatting

Font Style: Times New Roman
Font Size: 12
Spacing: 1.0, Justified

Manuscript Formatting

Paper Size: A4 with 1-inch margin
Font Style: Times New Roman
Heading Size: 14
Body Text Size: 12
Spacing: 1.0, Justified

General Instructions

The author must ensure that the 
manuscript is original and unpublished, 
and not under consideration elsewhere.
The manuscript should be free from 
plagiarism, with a similarity index up to 
10% allowed and AI generated text – 0% 
(included in the 10%)
Co-authors must submit their fees 
separately.

that incorporate these.
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